GOVERNMENTOF INDIA
MINISTRYOF FINANCE
DEPARTMENTOF FINANCIAL SERVICES
LOK SABHA

UNSTARRED QUESTION NO. 864
TO BE ANSWERED ON THE 14'H DECEMBER 2018/ AGRAHAYANZA3, 1940(SAKA
Loan Disbursal by PSBs

864. SHRIKAUSHAILKISHORE:
Willthe Ministerof FINANCEDbe pleased to state:

() whetherthe Governmenthas taken cognizance that the variousloan services like
educationloan, personalloans etc. by the PublicSector Banks (PSBs) are perceivedto be
very cumbersome,slow and time consumingas comparedto the private sector banks
and

(b) 1if so, the details thereof along with the list of steps taken by the Governmentto
improvethe system ofloan disbursementin PSBs?

ANSWER

Minister of State in the Ministryof Finance
(SHRI SHIV PRATAPSHUKLA)

(a): Comparabledata in this regardis not available.

(b): A numberof steps have been takento improvethe systemof loan services in PSBs,
whichinclude,inter alia, the following:

(1) VidyaLakshmi,a common web-based portal (www.vidyalakshmi.co.inhas been
launched to facilitate education loans applicationto banks on an anytime,anywher
basis, on whichPSBs accountfor 93% of all applicationsreceivedtill6.12.2018.

(2) Overdraftfacilityfor Prime MinisterJan Dhan Yojana(PM]JDY)accountholdersof
an amount up to Rs. 10,000 has been provided upon satisfactory operation of the

account for six months,in whichPSBs account for over 80% of the accounts opened
till5.12.2018.
(3) Pradhan MantriMUDRAY ojanahas been launchedfor providingloans up t@R:s.

10 lakh to non-corporate,non-farm small and micro enterprisesin which PSBs along
with Regional Rural Banks (RRBs) sponsored by them account for over 64% of the
loan amountsanctionedby Scheduled CommerciaBanks (SCBs) till7.12.2018.

(4) Stand Up India scheme has been launchedto extend institutionakreditsystemfor
loans between Rs. 10 lakh and Rs. 1 crore to undeserved strata of society like the
Scheduled Castes and the Scheduled Tribes,and womenentrepreneurs.



(5) RuPayKisan CreditCard (KCC),a smart card cum debit card has been introducec
to meet the production credit requirementsof farmers in a timely and hassle-free
manner, and PSBs along with Regional Rural Banks(RRBs) sponsored by them
accountfor over 96% (25.47 crore RuPayKCC) of all RuPayKCCissued by SCBs til
5.12.2018.

(6) Under the PSB Reforms Agenda adopted by the Boards of PSBs, banks have
committedto, inter alia, the following:

(i) Enabling online application facility for home, education, vehicle and othes
personal loans, as well as for MSME loans, with features such as automatec
processingfor time-bounddecision-makingand transparentstatus-tracking
(i) Digitalisationof non-retail credit appraisal process on end-to-end basis for
speedy disposal of applications
(
(v) Registrationof the bank ofi the TradeReceivableselectronicDiscountingSysterr
(TReD9) platformfor faster discountingof billsof MSMEs
(vi) Proactivereach-outto borrowers

iv) Enablingof MSME financingthroughcluster-basedfinancingand use of finteck

(vii) Institutionof efficient practices for effective coordinationin large consortiun
loans through observance of a minimumthreshold of 10% for participationand
adoptionof StandardOperatingProcedures

(vii) Board-approved policy for enhanced working capital to GST-registerec
MSMEs

(7) In-principleapprovalfor MSME loans up to Rs. 1 crore within59 minutesby PSBs
throughthe 59 minutesportal (www.psbloansin59minutes.com



http://www.psbloansin59minutes.com

